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1'lIe MlaIater of Flunee (Illri T. T. 
JU-isbaamaduui): Tbe matter has been 
investigated and we have found that 
since the area of d.'velopment is going 
to be purely in Raj althan, it is onlY 
the Rajasthan State Legislature that 
can Iegilllate in the matter aad not the 
centre. 
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Br. K. L. Rae: It ia not paper work; 
aetually Rs. •• cr ...... hIIva bee Ip8IIt 
on Ibis project alone. It Is trua Ibat 
there hal been some delay in colonlaa-
tion. but thllt I. now loin, to be 
speeded up. 
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Br. K. L....: w. are provldinl 
ad.,.uat .. ly tor all the naed. of Punjab 
throlllllh other canal projects. 

.... Speaker: H .. wants to know 
wbether from this canal Punjab would 
... t anytbing. 

Dr. K. L. ...: If the hon. _mber 
hu any particular ,ulllest;on. I would 
1ike to consider that. 

11ft (14 ..... " .. : 'Ifnr.., ~ 
~ it \111m pr t I 

W W~  

~ ~ ~t  

Shri RaJqra: I am sure all sections 
of the House are in favour at thO' 
development of this canal wltich 1086 
through that desert area which iJo to 
be developed. We want to know what 
doubt is still when the minister said 
that they have not taken any /lnal 
decision, in view at the tact that tbe 
Financ:e Minister has already CODvey-
cd the Government ot India'. deei.loa 
to Rajasthan Government and the 
Rajasthan Government is keen about 
it! 

Dr. K. L ...... : Only the do.taU. of the 
atatutory body that h81 ,ot to be .. t 
up under the Ralasthan State Leliala-
ture are to be worked out. 

&llrl D. C. ~  May I bow 
how, in the name ot talmen aad 
equal dlstributioa of the b ... eflq, thia 
Rajaatban Canal, which wa. projected 
by tbe Punjab Government to be,in 
with has bee .. handed over lock, atoek 
and barrel to the Rajalthaa Govern-
ment ond in what way the interesta 
of <ultivators of Punjab who have 
liven their land and the people of 
Punjab who wlnt tn coloniJoe are .oin. 
to be safeguarded? 

Dr. K. L. Rao: From the very belin-
ninll, the project was Intended to bOM-
fit the area. in Rajaathan Stete. With 
regard to colonisation, I am clad to 
state that we have arrived at 8 aood 
solution which wa. al!FCed to botb 
by the Rajasthan and Punjab Go..,rn-
ments. 

Foreltn Esr.h8lll'e Reqalremeat. 01 
Fo.rth Pta. 

.511. Shrlmatl TarIlMh ... rI SI ..... : 
Will the Minister ot Fillaaee be plea.-
ed to state: 

(a) whether the amount of 
foreign exehange requirement tor 
the Fourth Plan ha. been ..... qed; 

(b) th.. present rate of lIow 01 
~ ell'emanlle annual17; 

eel the quantum at fomp ex-
eh....., requirement. which are JiJto-
I, to be met by exports durlnl the 
Fourth Ptan; and 
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(d) how much foreign aid hu 
been promised ao far? 

The Minister of Planning (Shrl B. R. 
Bharat): (a) Tentative estimates have 
been made; but nothing definite can 
be said at this stage. 

(b) Foreign exchange receipts from 
~ rt  invisibles and aid averaged 
Rs. 1072 crores annually during the 
past four yeara. 

(c) The target for exports is at pre-
sent envisaged at Rs. 5100 crores 
during the Fourth Plan. 

(d) No foreign aid for the Fourth 
Plan as such has so far been promised. 

Shrlmati Tarkesbwarl Sinha: After 
the Bell Mission, the Special Adviser 
to the World Bank President, Mr. 
D'Latre, came to this country. May 1 
know whether he had any spedflc dis. 
cussion about this programme of 
foreign aid and the way it is to be 
paid to the Government of India. and 
if so, with what results? 

Siorl B. It. Bhapt: Apart from broad 
discussions about the general economic 
know whether he had uny specific dis-
C"ussions about foreign aid for the 
fourth plan took place. 

Shrlmatl Tarkesbwarl SlDIoa: May 1 
know whether any indication hal been 
given by the World Bank authorities 
or the consortium that foreign aid in 
for the fourth plan will depend on the 
performance of Indian economy and If 
so, what Is the attitude of the Govern-
ment 01 India in rerard to that matter? 

Shrl B. R. Bhapt: The performance 
of the economy will solve many pro-
blems, including aid. 

Shrlmatl Tarkesbwart 8JDba: I do 
not want any generalisation; was there 
any specll\c proposal for aid? 

8hrl B. It. JIIIapt: I have said no 
apeciftc proposal has been made. 
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Shrl S. N. Cbatarvedi: If we receive-
foreign aid at the rate at which we 
received it during the third plan. 
period, what is likely to be the gap 
between our receipts ond our (>stimat-
ed requirements of the fourth pi .... 
period? 

Shrl B. R. Bbagat: I have said that 
only tentative estimates have been 
made and no definite estimate hal 
been made. 

Sbrlmatl Tarkeshwarl Slllha: May" 
know, Sir ...• 

Mr. Speaker: No, madam. Shri Hem 
Barua. 

Sbrl S. N. Cllaturvedl: What are 
those tentative "stimates? 

Shrlmatl Tark_wart 81Dba: The-
plan is coming into existence withi .. 
a few months and the minister up 
no specific proposal has been made. 

Mr. Speaker: Why did the hOD. 
Member, Mr. Chaturvedi, PUt that 
question without my calling him? H& 
has encouraged the lady membec' al8o.. 
to talk like that. Why did he do that 
when I was not allowin, the tadT 
member? Does he claim luperiori\r 
over her? Shrl Barua. 

Shri B_ 1IarIIa: In apite ol the tact 
that Pakistan has aggressed on us. the 
USA. has held OU\ a thl'f'8t that Iha· 
might stop giving not onl)' arlDll aid, 
but also economic aid to India. This 
mominl the VOA made a broad ..... 
like th.t. In that contlext, may l 
know whether our govenunent have 
given any consideration to the poIIIbl& 
Impact thl. tlB'dadolOll millbt hIve -
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our finances and foreign exchan,e 
position and of our plans? 

The MiDlster Of FiDaDee (Shrl T.  T. 
ErI!lbnamacbarl): We have had nO 
official communication yet. 

Sbrl Hem Baraa: He says there is "0 
official communication. I just wanted 
to know .... 

Mr. Speaker: That would become 
hypothetical. They have not received 
it. 

Sbri BuapPa: May I know the ex-
tent of foreign exchange required for 
payment of our debts and interests? 
May I also know whether any head-
way has been made in the matter of 
import substitution; if 80, ·to what ex-
tent that will cover our foreign ex-
change l1!Quirementa? 

Sbrl B. R. Bbapt: Is the hon. Mem-
ber asking about debt service pay-
menta during the Fourth Plan? 

SbrI Buappa: Ye., certalnl7. 

Sbri B. IL llbapt: It may be of the 
order of Ro. 1350 crores, or it may be 
a little more than that. A. I Aid, aU 
these figures are tentative and they 
may have to be c:banpd, 

Sbri Buappa: Wbat about our Im-
port subltltution? 

Sbri B. IL llllapt: That we have not 
estimated. 

Slut IIIdraJH Gtapta: A.ccordlnl to 
the tentative eltlmate-I know It i. 
tentative and there I. no .... repeatinl 
that e .... ry tim&-wbat are our own 
requirement.. Of forelln .Id during the 
next Plan; are they estimated to be 
..... ter or 1_ than durin, the ThIrd 
PlanT 
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Shrl Sham La! Saraf: In view of the 
fact that our Finance Minister proposes 
to visit some or t ~  foreign capitals 
in order to pursUe the matter of our 
knowing what we will be getting in 
the form of assistance, may I know 
what are th ... expel·tations Of our Gov-
ernment of the assistance that we are 
likely to g ... t trom. the World Bank and 
also from these foreign countrielT 

Sbrl B. IL Bbac.t: The Finance Mi-
nilter has postponed hi. vilit. It II 
difficult for me to lay about Our ex-
pectatiolll. How can he a.-s without 
going there as to what iii the amount 
at aid? 

Dr. L. M. 8Jnc11vl: In view of the 
faet that Rs. 1400 crorcs are likely to 
be taken away out of the total avail-
ability of torei,n exchange for the 
Fourth Plan, does the Government not 
think that the available foreign ex-
change will be far mort of what our 
requirementl would be, indeed morler 
than what we had in the Third Five 
Year Plan; if 10. may I know what 
plalll the Government has to IDlve thil 
problem? 

Mr. 8peaker: Why do hon. Membero 
want the Government to SUpPClle .t 
thl. time that the foreign ""eh ..... 
would be Ihort? 

8IIrt .. IL ...... : The Fourth Plan Dr. L. M. 8Jnc11n: It ill abvious 
ill of • very 1_ dim ..... ion and, from the calculation •. 
naturall7, they wDl be more. 
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8br1 B. B. llllapt: The only IOlution 
.... ould be that ...... mull IDcreue our 
exportl, there should be greater im-
port .ubltltutlon and there mould be· 
aelf-relianoe In lOme 01 the butc __ 
ton of tile -y. 
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Mr. Speaker: What do we gain now? 
This will be the usual answer. 

Dr. L. M. Slngbvl: We gain by the 
knowledge that the Government is 
trying to be more self-reliant and is 
trying to build up more exports; otber-
wise the pictur" is one of despondency. 

Sbrl S. M. Banerjee: I want to knOW 
whether Government i. aware that 
t-Vcn after their announcement the 
business people and others who are 
c_rving foreign exchange In lonill> 
banks and other countries lave very 
litue declaration; if 10, in view of the 
""esent foreiln exchange crisis In our 
country, I want to know what further 
slep. are going to be taken to _ that 
tluMe who are coneervin, foreiln ex-
chanae by under-invoicin, and other 
means declare their • ...,t. so that that 
may be uaed in our country? 

M1'. Speaker: Declaration of ellllll. 
.. ould be quite a different thin,. In-
dire·,U,. or remotely it may have ilB 
efleet, but not directly to this ...-er. 

Sbrl S. M. Baner,ee: Sir, in \hi. 
House it was declared, I think last year 
-you may know it better than me-
thnt .ome people did declare tbeir RI-
t t~ and a particular date was fixed 
1M such declarations. I want to know 
whether any conre.,lon will be given 
b,. this Government for such declara-
tions or they will ISSUe "eneral orden 
to the Re.erve Bank that tbey should 
dedare such 8ssets .... 

Mr. Speaker: I entirely allree with 
the hon. Member, but my only point 
b thot it is not relevant here. 
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+ r Sbrl VI ...... N.tll ......,: 
SlIrl D. N. T!wary: 
8brl P. ~  

SIIrI Dajl: 
Sbrl .... tI s. ... ltrI Nt_ 
Sbrl P. R. Cb.kr .... eptl: 
Sbrl s. M. BaBer'",: 
Sbrl M. L. J'adll .... : 
811rl Jedhe: 
Sbrl TaD 81nl'lI: 

Will the Minister of FIaaDce be 
pleased to .tate: 

(a) the further steps taken by Gov-
ernment recently to cheek the rioe 
In prices of essential commodities 
other than food grains and the result 
achieved tbereby; aDd 

(b) the possible extent to whlell 
the prices of consumer goods can be 
brought down particularl,. In the 
present circumstances? 

The MInister of P1an.lag {8brl B. 
R. Bharatl: (a) and (b). A oIatement 
giving t i~ information is Jaid on the 
Table of the Home. [Pla..·.d in Lib-
raTl/. See No. LT-4798/85J. 
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